T
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL *\b
PRINC IPAL BENCH

0.A.No.3180f 19%
Y
che 7 /TA7 _ 19%.

, New De lhi this

HON'BLE SHRI S .R.ADIGE,MEMBER(A)
HON'BIE SMT . LAKSHMI SWAMINATHAN ,MEMBER(J)

Jachi Ram .
S/o Shri Sadanad,
Hindi Translator,

Town & Country Planning
Organisation, ‘

!\?in. of Urban Affairs v.eeess Applic ant
{By Advoc ate $h.G.S.Begrar)
Vs,

Union of India,

through the Min. of Urban Affairs,
E, Blxk, Vikas Bhawan, ‘
1.p. Estate,

New De lhi.

2. The Chief Planner,
Town & Country Planning
Organisation,
New De lhi. tuesss. Respordents

(By Advoc ate Sh,VSR Krishna)
ORDER

Hoa'ble Sh,S.R.Adige M (A)

o 1. We have hesard Shri Begrar for the =polic . ni
and Shri Krishna for the respondents.

2, Admitted ly the applic ant who is an LK ia

the Min. of Urban Affairs, Govt, of Iadia was zpoo.nt

to the post of Hindi Translator in Town & Country
Planning Organisatidsn on deputation basis fop T yases |
w.e. f. 11,2,1992 vide office order dated 14,7.%2,
The mode of recruitment as provided in Recrniizani

Ru le 3 4 . -
ules for this post is by transfer on deputtizn/L;

or by direct recruitment. As per Recruitmsn: Ao lae

witale s oA




/ug/

the period of deputation shall not ordinarily
exceed 3 years.Upon the applicant's deput aticn
_ on

period expiring /10.2,95,it was extended fopr 4

further period of 1 year w.e,f, 11,2.95 and i

completed his fourth year of deputation as “indi

Translator on 10.2,96, He has therefore, ne loq,it;

enforceable right to continue, o
3., We were hovever, informed by app lic ant ¢
counsel during hearing that the applicant 12

be retiring on Supsrannuation shortly and ")rs

that he be not disturbed at the very fag end

of
his career, It jis open to the applicant +o male
this prayer to the respondents through a se i S

contained- represent ation within 2 weeks froo the

date of receipt of 3 COpy of this' judgement an

receipt of which the respondents shoyld dispnaa

P
P

the same m acordance with extant rules

voe

4, This O.A. together with MA No,715/05 gpa.

disposed of &cordiagly., No costs,
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{IAKSHMI SWAMINATHAN ) .R. n\»/
'vlt:MBr.R (J)

MEMBER (A ) | .




